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occur:, we draw the attentio of the 
State Government and get the report from 
them and we have done so in the case 
of Andhra Pradesh also. 
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MR. SPEAKER: I am not allowing. 

DR. SUBRAMANIAM SWAMY: Why 
do you want to . cut short such an impor-

, tant question? We are arguing for five 
days here. 

MR. SPEAKER : It is not ,oing to be 
taken up. I have allowed two discussions 
on the subject. I am going to allow it. 
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MR. SPc.AKER: I can take up any di -
cussions. But I cannot have a debate in 
this fashion. 
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MR. SPEAKER: I ne er deny it. 

oloor T.V. t l ,ying Unsold 

*47. SHRT JITENDRA PRASAD : 
SHR[ JAGDISH TYTLER: 

Will the PRIME fINISTER b plea ~ 
ed to tate: 

(a) whether Go ernment's attention 
ha been drawn toward the new item 
captioned "30,000 colour TV set lying 

"' un old" (Hindu tan Times, 16-1-1983); 

(b) if so, the rea ons for such a faulty 
planning resulting in losses worth crores 
of nlpees to the nation 1 exchequer; and 

(c) the steps taken or being taken for 
the disposal of these un old TV set. with 
a view to make up uch a heavy loss to 
the Government? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF SCIENCE AND 
TECHNOLOGY, ATOMIC ' ENERGY, 
SPACE, ELECTRONICS AND OCEAN 
DEVELOPMENT (SHRI HIVRAJ V. 
PATIL): (a) to (c). A Statement 
laid on the Table of the House. 

Statement 

(a) Yes, Sir. 

(b) There has been no faulty pJannmg 
or loss to the exchequer. 

(c) Of the 90,000 Colour TV kit 
.imported by Electronics Trado & Techn04 

logy Development Corporation (ETfDC) , 
89,200 kits were allotted to industry. Of 
~hese, about 10,000 kits were not lifted 
by the allot tees by November 30, 1982, 
because of their own technical , commer~ 
cia1, financial or logistical problem.". The 
Department of Electronics has i sued 
directions to EITDC on ebruary 15 
1983 to distribute these remaining ) 0,000 
kits to public sector, organi ed p.-iva e 
sector and small ale units. 

SHRI JITENDRA PRASAD : The 
hon. Minister has mentioned some re-
SODS for the delay in the lifting or th e 
kits. I would like to ask the Mini tee 
it is a fact that the lack ale of the 
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colour V kit· 0 tained y the RTTDC 
wa due to flooding of TV ets .in the 
country under the Open General Licence 
cherne and also due to the sharp drop 

in colour tran mission after the Asiad, 
and whether it i a fact that the Depart-
ment of Electronics had given a verbal 

urance to the T.V. manufacturers in 
the country that, if the indu try wa 

greeable to assemble 94,000 imported 
korean and German kits in a limited 
tIme. no ful"ther import of colour T.V. 
would be allowed. 

HRI SHJVRAJ V. PATfL: The Gov-
ernment· thinks that there wa no flooding 
of colour T .V. in the market. We are 
receiving demands from the T.V. maun-
fadurers for the kits a nd that goe to 
how that there wa ' no flooding a 

such. 

SHRI JITENDRA PRASAD: You have 
not replied to the second part of the 
question. 

SHRLSHTVRAJ V. PATIL: Regarding 
the second part of the question. we allow-
ed importation of colour T.V. , eh in 
order to cater to the demand s of lhe 
people. At that time there W,l ') a great 
demand and so, we allowed that. But 
that was Dot a sort of 
such. 

flooding 

SHRI JITENDRA PRASAD: 
about the assurance given to the 
manufacturers? 

a 

What 
. V. 

SHRI SHIVRAJ V. PATIL: The <li '-
ells ions had taken place and we had 
asked the manufacturer to produce 
colour T.Vs and ell them at a particu-
lar price. But no a, SlIrance was given 
to them. 

SHRI JITENDRA PRASAD: Is it a 
fact that there wa.s a considerable delay 
in the allotment of these kits from the 
E TDC to the industry by the Depart-
ment of lectronics resulting in stacking 
of the e kits with the Corporation and is 
,it a fact that- the EITDC has suffered a 
heal'Y los due to t,he stagnati(,m of the 
al of these kits as it had to J?ay in-

lere-'t on the money 0 invested? 

SHRI HIVRAJ y. PA-TIL: I )lave 
given the date JO my all$\Ver it elf a' .to 
when the colour T.Y. .kit were di u-i-
buted to the industry. he 'colour T.V. 
kits were allotted by November 30, 1982, 
it elf. 89,290 'kits were distributed at 
that time. 800 kits could not be distri-
buted because &ome of them were damag-
ed and some other things were there. So, 
the distribution or the allocation of the 
tubes had taken place in time. 

The answer ·to the econd part of the 
question is that the BYrOe has ustain-
ed no loss. 

HRI JAGDISH TYTLER: l'vly ques-
tion ha been probably answered. Stin 
there is one part which I would like to 
a k the hon. Minister. Out of the 
30,000 un old TV sets, 10,000 are lying 
with the Government and roughly about 
20,000 are lying with different indust-
nes. Taking the average co t of each 
kit as Rs. 1,250]- plus the im-
port duty paid, on tho 'C 

30,000 kits lying in the form of un 'old 
kit , there would be a blockage of about 
Rs. ] 5 crores. I would like to ask the hop. 
Minister what action Government propo e 
to take to recover this money. 

SHRI SHIVRAJ V. PATIL : There 
seems to be some sort of mi con prion 
to this point. What ha nOl bC'",n di ,tribut-
oed by the EITDC is hardly ] 0,000 kits 
They are al 0 being distributed. The TV 
manufacturer are a king for~ more kit~ 
for manufacturing the colour TV sets. So 
if we look at it from this angle and al 0 

if we take into consideration the e a-
pect, there i no possibility that these 
colour TV set will not be sold jn the 
market. There is no question of any 
money being blocked and there i no 
question of the EITDC having sus-
tained any loss. All these sets are 
going to be sold in the market. We 
do not have any information as to how 
many sets are remaining unsold and why--
because there is no demand for the colour 
TV sets or because of certain ot,her reaSQD 
also. So it would be wrong t<;> presume 
that there is no demand as these are not 
hieing sold. It may be for something else. 

HRI HANNAN MOLLAH: In view 
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of the reply, I want to know whether it 
is a fact that many 'organisation and com-
panies of our country have put forward 
proposals and also had di cu ions. with 
the Government O'IDcials that they will b 
able to indigenou Iy produce the colour 
TV sets and they requested the Govern-
ment to cancel the order to import the 
sets from outside and permit them to pr -
duce the ts indigenously and whether it 
is a fact that the Government did not 
agree and if so, whether the rea on wa 
that there are orne hady deal truck 
with orne .outside partie which made the 
Governme.nt to do that. 

SHRI SHIVRAJ V. P A TIL: The tech-
nology for manufacturing colour TV set 
is in the process of development. We did 
not completely develop at that time . It 
could not have been PO! ible to manufac-
ture colour TV sets required. So the jm-
pOrtation was allowed. 

SHRI NARAYAN HOUBRY: 1. it 
developed now. 

SHRI SHTVRAJ Y. PATIL: Sir, there 
i no que tion of there being any hady 
deal. 

MR. P AK R : hri Balkri hna 
Wa nik- not here. hri D. P. Yadav. 

tudy for resource evaluatioll and integra-
ted rural development in MOllgh)'r District 

Bihar 

*49. SHRI D. P. YADAY: 
HRI R. P. Y DAY: 

Will the Mini ter of TE LAND 
MIN ES be plea ed to tate: 

(a) whether there ha been a propo al 
for multi-di dplinary tudy for re ource 
evaluation and integrated rural develop-
ment in the di triet of Monghyr (Bihar) 
in the ea tern region of Geological ur-
vey of India; and 

. {b) if '0 by what period it i expect-
ed to finali e and print the report? 

THE MINISTER OF STAT bF TH 
MINISTRY OF ST L AND MINES 
(SHRI . K. P. SALV ): (a) and 
(b). There ha been no propo a1 for a 
multi-di ciplinary tudy. Howev r, an 
integrated geo- ientin urvey wa taken 

up in bruary, 1~77 for tudying the 
terrain aracterisfc, natural resource 
and n vironmental potential in Monghyr 
district in Bihar. Three interim report 
hav been prepared so far and copie 
'ent to the State Government. Th", final 
report i ' under preparation and is ex-
pected to be i ued to the State Govern-
ment and the other Government org.am-
at ions, in about 3 month ' time. 

'HRI D. P. YADAV: I want to 
know from the hon. Mini ' ter whether 
there ha, been any report of di eovery 
of gold by native of the Sono area of 
Monghyr district and if so what step 
hav~ been taken by . the Jeological Sur-
vey of India for inve tigation and detail-
ed pro pecting. 

2. So far a detailed pro peeting f 
minerals of Monghyr dj trict is concern-
ed, what teps are you goin to take and 
more particularly, with regard to inve ti-
gation of kyanite? 

HRI N . K. P. ALVE : The fir. t que.-
t ion i a golden question. 

The occurrence of gold ha been rc· 
ported near village Karmalia, 6 km west 
of Sone in the Jamui Subdivi ion of 
Monghyr District of Bihar. The Geolo-
gical w'vey of India has decided to t ke 
up mapping of the area and the work: 
i. expected to commeJ;1ce hortly. B th 
the questions are an wered. The que -
tion was whether gold depo~it w r 
found and if 0 , what are we going to 
do. As I aid the work connected with 
the detailed mapping of the area will e 
taken up hortly. 

So far a<; yanite prospecting 1 con-
cerned, the position in thi . 

The Geological Scientific Study ha 
pointed out that pockety egregation of 
bladed kyanite have been noted in a 0-
eiation with a Quartz Vein, extending for 
10 K .M. between Belbhinda and Bhika. 
Kyanite blades mea w'e a much s 20 

M. , x 3 .M. Regarding the other 
developm - I1t I Jrogramme, they are n t 
in the realm of the Geological Survey 
of India. It j for other ag nci which 
wiJ] have to take them up. 




